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The Parliamentary Secretary to the 
Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) Yes,
Sir.

(b) No, Sir.
E x t r a  P r o f it s  t o  S u g a r - c a n e  G ro w e rs

*2038. Shri T. Suhrahmanyam: Will 
the Minister of Food and Asriculture
be pleased to state:

(a) whether the formula adopted 
for giving a share in the extra profits 
of the sugar factories to the cane- 
growers has been implemented in 
Mysore and Madras States;

(b) the names of the factories which 
have not so far implemented the 
formula; and

(c) the extra price per ten that the 
sugarcane growers would get at 
Hospet, in Mysore State, from the 
factory?

The Deputy Minister of Food and 
Agriculture (Shri M. V. Krlshnappa):
(a) to (c). A statement giving the 
required information is laid on the 
Table of the Lok Sabha. [See Appen­
dix IX, annexure No. 50.]

D u m k a  O u t a g e n c v

*2043. Shri Bhagwat Jha Azad: Will 
the Minister of Railways be pleased 
to state:

(a) whether there is any proposal 
to re-open the outagency at Dumka 
on the Eastern Railway; and

(b) if not, the reasons therefor?
The Parliamentary Secretary to the 

Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) Yes,
Sir.

(b) Does not arise.
R b c o m m b n d a t io n s  of E q u a t io n  C o m m it t e e

•2054. Shri T. B. Vlttal Rao: Will 
the Minister of Railways be pleased 
to state:

(a) whether the recommendation 
of the Equation Committee regarding 
fixation of salaries and grades in 
respect of the Nizam State Railway 
staff made in 1951 has been accepted 
and implemented; and

(b) if not, the reasons therefor?
The Deputy Minister of Railways 

and Transport (Shri Alagetsan): (a)
Yes.

(b) Does not arise.
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C o n c e s s io n s  in  R a i l w a y  F ares

*2057. Sardar Hukam Singh: Will
the Minister of Railways be pleased 
to state:

(a) whether it is a fact that the 
Railway Board have allowed travel 
concessions to persons participating in 
voluntary work under the National 
Extension Service; and

(b) if so, the number of persons 
who have availed of this concession 
so far, since it was introduced?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
Yes, Sir.

(b) 483 persons availed of this con­
cession upto 15th March, 1955.

C a t e r in g  o n  R a il w a y s

*2058. Thakur Jagal Kishore Siiiha:
Will the Minister of Railways be 
pleased to state:

(a) whether the District Board or 
the Municipal Board was consulted




